
SUPREME COURT OF INDIA

Dated: 27.06.2023

N O T I C E

It has come to the notice of the Competent Authority that approx. 650 physical 

matters  are  pending  for  non-filing  of  soft  copy  of  the  petition  by  the  learned 

Advocates-on-Record/Petitioners-in-person. Therefore, in view of Circular No. F.No. 

10/Judl.2020 dated 27th July, 2020, it is requested to kindly file the soft copy of the 

petition(s)  as  well  as  accompanying  documents  on  the  email  id  i.e. 

soft.petition@sci.nic.in at the earliest, so that the matters may be processed for being 

listed before the Hon’ble Court.

                                Sd/-
Additional Registrar (IB)

Copy to :-

1. The Secretary Court Bar Association with five spare copies of the Circular with 

a request that this may be displayed on the Notice Board of the Bar Association for 

the information of the Members of the Bar.

2. The Secretary, Supreme Court Advocates-on-Record Association with five spare 

copies of the Circular with a request that this may be displayed on the Notice 

Board of the Association for the information of the Members of the Association.

3. The Branch Officer (Computer Cell) with a request to upload this Circular on 

Supreme Court Website.

4. All Concerned.
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